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(bl,qus fqn, 1991-92 and ;199091 ;in .
the  corresponding; peried  (first.  ning
monthy:-April, to December) are tabulated
below;,

Drug selzed -+ 1991-92

1990-91
(Quantity in Kgs.)
Hashish . . . 3305 5581
Heroln . . . 388 1556
Qpium . . . 1999 1885
Motphing, . . 6/ 4
Ganja 49349.. 34351,
Methaqualone . 4176 2093
Cocains. . 0.008 1
Phenpbarbitsl,.

(c) Arrangements for gathgling of in-,

telligence-- and -exchange of inteliigence
between the different agencies have been

streamlined, | Training, is. being imparted .

varieus-
agencies to improve their effectiveness. A...

to the enforcemgnt . officers, .of

part of the Indo-Pakistan border  has
been fenced, The sftrength of enforce-
ment, . agepGies , ini  SOmMg
areas, has... been: enhanced.
Equipment- ‘has. «alse: been . supplied - to

scms enforggment .agencie, to  impreve .
their..mability and -communication. fagili~:
ties, , g g W

Qlesing down .of . invesicare sexvice:. by

Grindlays  Bank

861. SHRI-SHIV PRATAP MISHRA:
Will -the- Minister of FINANCE be plea-
sed to state:.

(a) whether, ANZ Grindlays Bank has..

decided to close down  Investcare, its
portfolio management service for indivi-
dual investors; and

() if so, the details thereof and _the -

adtion Government propose to take im
this regard?::

THE MINISTER OF STATE IN THE -

MINTSTRY OF FINANCE  AND
MINISTRY OF ‘STATE

[RATYA SABHAJ

border

IN THE -

to Questions 112

MINISTRY OF PARLIAMENTARY
AFFAIRS . (DR ABRAR AHMED): (a)
Reserve Bank of India have  reported
that they: have not received any request
from - ANZ: Grindlays Bank  regarding
closure ofiwitg ‘Investcare™ Scheme.

(b) Does mot arise.

Joing stock companpies from:
countirfeg

fareign

862. SHRT V. RAJESHWAR RAO:

DR. SHRIKANT, RAM-
CHANDRA JICHKAR;

Wil] the Minister of FINANCE  be
pleased to stafe:.

(a) the list of the Joint Stock Com-
panies from foreign countries: which
have agreed . to _invest.ip JIndia. as:- onm
the 1st February, 1993;.

(b) the amount.of rinvestment likely tol
be atfracted through . these.. companies;
and

(c) whether: Government have - studied
their monopolistic .characier- and -its effect
on price level in India? .-

THE-MINISTER ‘OF STATE IN THE
MINISTRY OF FINANCE AND.
MINISTER - OF = STATE IN  THE
MINISTRY OF PARLIAMENTARY

AFFAIRS (DR. ABRAR AHMED): (g)..

to (c) The.information is beingvpollec‘tedi -
and will be laid ‘on the Table of the .
House. \ .

Excise duty - evasion by M/s. Taxméew -
Cemeng Ltd,
863.DR.

NARREDDY  THULASE

REDDY7: Will. the Miaister- of FINANCE:>

be pleassd . fo-state:

(a) whether it has comg to the noticwsé

of Government that Taxmoco!
Cement: Limited; -
Pradesh has not paid lakhs of rupees in

the form of excise  duty;

M/s.

(b): if soy--the- detaily thereof, and

(c) what action hag been takem. by .
Government thereon?-

Yetrra-guntla, Andbta s
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THE MINISTER OF STATE IN THE
MINISTRY: OF FINANCE (SHRI M. V.
CHANDRASHEKHAR MURTHY): (a)
It is:not true that M/s. Téxmoco Cement

Limited, Yetrraguntla has not paid lakhs -

of rupees as excise duly.’

(v) and (cy Does not arise in view of
(a) above;’
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Questions 114
Formation of SFAC

865. SHRIMATI KAMLA * SINHA!
SHRT IQBAL SINGH:
SHR¥ ‘SURESH PACHOURT:

Will the Minister of FINANCE  be
pleased (0 state-

(a) whether it is a fact thay formation
of a “Small Farmers Agro  Business
Consortium™ SFAC: was announced by
him in his Budge; Speech for the year
1992-93; and

(b)if so, what aré the details of “striic-
ture, funds and areas of operation of
SFAC and what target has been achieved
till ‘date by 'it?

THE MINISTER OF STATE Iny THE
MINISTRY OF FINANCE: AKRD
MINISTER OF- STATE IN THE
MINISTRY OF  PARLIAMENTARY
AFFAIRS (DR, ABRAR AHMED): (a)
Yes, - Sir;

(b) Planning Commissio, has  done
the preparatoxy work to set- up - ‘the
Smal] Farmers’ Agro-Business - Consor-
fium (SFAC). A Steering Commitiee
has been set up by them work out an
action plan and the details of the organi-
sational structure including the Atticles
of Association of the Small Farmers’
Agro-Buiness Consortiom (SFAC). The
main purpose of SFAC is  to achieve
the twin objectives of the 8th Five Year
Plan, namely, employment generation and’
diversification of agriculture and agro-
based industries: to attain' self-sufficiency
in food production and generate surplous
for exports. The SFAC shall have a
a three--tir structure namely, Advisory
Council at Apex Level, Governing Board
consisting of banks, Government coope-
rations, private industries, scientific com-
munify and farmers and users Associations
at the second tier and a third tier con-
sisting of State[Projam Levél Orgenisa-
tions comprising farthers|beneficiaries-
user- organisations. SFAC 'ig proposéd to
be set up as a society under” fhe Sotie-"
ties Registration Act.



